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sector mill in Kalyani has been set up. 
Another mill is being set UP for the 
West Bengal handloom weavers for 
the sup Illy of yarn to handlooms. 
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Will the Minister of Commerce be 
pleased to refer to the reply given to 
Starred Question No. 129 on the 11th 
September, 1964 and state: 

(a) the effective date on which 
statutory controls were introduced on 
the production and prices of popular 
varieties of mill cloth; 

(b) whether the control has proved 
effective; and 

(c) the organisational set up for 
exercising supervision over the work-
ing of the control? 

The Minister of Commerce (Shrl 
Manubhai Shah): (a) to (c). A state-
ment is laid on the Table of the House. 
[Placed in Library. See No. LT-3542! 
64). 
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Shri P. C. Bo..-h: May I know, 
.since the introduction of the control, 
whether some of the mill. have slowed 
down the production of control cloth 
and, if so, to what extent the produc-
tion has decreased and what steps 
have been taken against those mills 
which were responsible for slowing 
down the production? 

Sbrt ManabbaJ Sbah: The han. 
Member knows that in tbe month of 
October there was a record produc-
tion of cloth in the country, as has 
never happened in the past: 442 mil-
liOn yards. 
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Shri B. K. Das: May J know whether 
any of the mills have indicated their 
difficulties about switching over to the 
production of this controlled cloth? 

,Shri MaDabbaJ Shah: Yes, Sir; there 
is production control by which Gov-
ernment directs that a particular mill 
shall produce so much of a particular 
variety and sometimes there are some 
difficulties. 
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Shri DiDeD BhattaebarJa: In the 
statement it is stated that fOr lOlfIe 
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varieties, there hal been reduction In 
price to the extent of 5 to 10 per cent 
and for certain varieties the cost has 
been increased to the extent of a cer-
tain percentage. May r ask what is 
the basis on which this percentage 
has been calculated? 

Shrl Manabhal Shah: There is a 
whole set of multipliel"S and special 
allowances baaed on technical grounds 
like amount of cotton, amount of pro-
cessing and labour management 
charges, etc. 95 per cent of the cloth 
have shown a decline by 5 to 8 per 
cent. In the remaining 5 per cent of 
cloth which was produced in 1961 and 
whose prices had not at all been 
increased in the last four years, there 
has been a slight rise in price. 

Shri P. Veakatasubbalah: May I 
know whether Government is aware 
of the fact that soon after the pro-
mulgation of control on certain varle-
ties of cloth, an artiftcial scarcity has 
been created in the market and that 
there is a general feeling among the 
people that they are suffering not only 
for want of food but also for want of 
required cloth? 

Shrl Manubhal Shah: This is the 
first time I hear from the han. Mem-
ber about It. Not a single newspaper 
in this country carries news of any 
scarcity of cloth. As a matter of fact, 
during the Diwali holidays, I had sent 
telegrams to the Chief Ministers. They 
said, "Why do you bother"? There is 
no question of any scarcity of cloth. 

Shri S. M. Ranerjee: From the state-
ment it appears: 

" .... the industry and trade 
were naturally holding large 
stocks of cloth produeed before 
20th October, 1964, It is expected 
that the old stocks of cloth of the 
flve catcg:ori~s which are now 
under control will be sold out 
within two Or three months." 

May I know what was ·the stock 
whir.h ("amp into thp TT1P"'kfl'1 when con-
trolled prices were in1posed, after 20th 

• October, 1964 and what steps have 
. been taken to see that the ,tacks do 
'not remain with the mill-owners? 

Shri Maaubhal Shah: There has been 
no machinery and there cannot be any 
machinery to find out how much cloth 
il there in retail and wholesale shops 
in this vast country. On an average 
looking to the traditions of the coun-
try, four to five months consumption 
of the country Is always on tha pipe-
line, There is no reason to believe 
that anything less than that was there, 

Shri BaDIa: What steps are being 
taken to ensure that a good percent-
age of the total cloth that is being 
produced would be of the utility 
variety, so that it would be within the 
capaCity of the poorer folk to pur-
chase? 

ShrI Manabhal Shah: We have taken 
utility as the criterion. The cloth thal 
goes into mass consumption for the 
middle-class, lower middle-class and 
poor class, namely, dhotla, saris, 
cheaper and moderate-priced long 
cloth, shirting and drills have been 
brought under control. 
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Dr. Saradlsh Roy: May I know 

whether the prices of medium and fine 
variety of cloth are going to be con-
trolled? 

Shrl Manubhai Shah: The conlrol 
has not been based on coarse, medium, 
fine or super-fme cloth, Dhoti., saris, 
long cloth, shirting and drills, what-
ever category they are made of, are 
brought under control. 

Shri Daji: Is it 0 fact that the COll-
trol prices are lower than the sale 
prices and in many cases higher than 
the prevailing market prices and that 
then.' is confusion between wholesale 
traders and mill-owners about a parti-
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cuJar practice of about 1 per cent 
commission that was being given to 
the traders and so, there is a deadlock 
ill many important cloth markets? 
May I know what is Government's 
policy in this regard? 

Sbri Manubhai Shah: This matter 
was brought to our notice in Indore, 
tram where the han. Member hails, 
that there was some old practice. But 
law and this kind of trade cannot take 
into account every local practice in 
this connection. Even then we are 
11ltervening to settle the difference of 
opinion betwecn the traders and mill-
owners in Indore. 
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GATI' Conference 

·361. Shri P. C. Borooah: Will the 
Minister of Commerce be pleased to 
state: 

(a) which of the industrialised 
countries have relaxed import duties 
on various items of export interest to 
the developing countries in pursuance 
of the resolution on the subject adopt-
ed' at the recent GATT Conference and 
10 what extent; 

(b) the step. t.ken to increa.e the 
export of these items to those coun-
1r1es; and 

(c) how far India's exports to those 
countries are likely to Improve on 
account of these concessions? 

The Minister of Commeree (Bbrl 
Manubha\ Shah): (a) A list is laid 
on the Table of' the House. [Placed 
In Lib~aTY. See No. LT-3543/64], 

(b) A number of steps are being 
tak(m continuously for increa!ling 
India's exports and the concessions in 
import duties obtained pursuant to the 
resolution o"opted in the GATT Con-
ference will be helpful to these etTorts. 

(c) The duty concessions in ques-
tion have been in effect for a short 
time only and it is too early to attempt 
any reasonahle p.~tjmntp of the extent 
of fllt:!ir h~!wfi.cial effects on India's 
trade. But, Sir, I can say thot even 
during these few months the benefits 
are obvious. 

Shrl P. C. Borooah: May I know 
whether in spite of GATT's policy 
resolution under reference, the Bri-
tisb Government have recently impos-
ed a surcharge on imports; if so, how 
tar it is likely to Dtf~t India'!,!! exports 
and what was GATT's reaction to 
India's protest at their recent meeting 
at B"ussels? 

Shrl Manubhal Shah: Sir, we are 
very much concerned with the recent 
surcharge imposed by the UK. Gov-
ernment. While we have full sym-
pathy with the difficulties they ex-
perience at the moment in regard to 
th~ir fon']!:!" exchange balances, it 
will hit this country very hard and 
our loss estimated is about R.. 10 
crores per year if the present sur-
charge remains. \Ve have made suit-
able rep~esent.tions and I am glad 
on Our first representation itself East 
India kips and semi-tanned leather 
goods were removed from the duty 
and coir products. handloom products 
and hand-made carpets, which give a 
large amount of employment in the 
country, 8';'e being sympathetically 
considered by the British Government 
and the duties on these product., .e , 




